
I-IIGH EOURT OF ANDHRA PRADESH

High Court of Andhra Pradesh - Implementation of Five-day working week
(from Monday to Friday) to all the officers and employees of the Registry of
the High Court of Andhra Pradesh, till the end of the Summer Vacation,2OIg,
with effect from 23.o2.2oL9 - Notification - Issued.

ROC. NO.34 /SO 120 19 DATED:20.O2.2019

NOT|FtcATtoN NO.3 /SO /2019

It is hereby notified that there will be Five-day working week (from

Monday to Friday) to all the officers and employees of the Registry of the

High court of Andhra pradesh, tiil the end of the summer Vacation, z0rg,

with effect from 23.02.2019. However, there will be duties to some

employees on rotation basis in every week to attend the work on judicial

side.

To

Atuxffia
m.eersrRAR GENERT\I *"/r_

1) The Prl' Secretary to the Hon'ble the Acting Chief Justice (with a request to place theNotification before the Hon'ble the Acting chief Justice for His LordshipC'kind perusiil2) All the P.Ss to the Hon'ble Judges (with a request to place the Notification before the
Hon'ble Judges for their Lordships,kind perusal).

3) All the Registrars, High Court of Andhra pradesh.
4) The Registrar (IT-cum-Central Project Coordinator), High Court of Andhra pradesh fwith a

request to instruct the concerned to place the same in High Court,s websitel
5) AII the Unit Heads in the State of Andhra pradesh.
6) All the Officers, High Court of Andhra pradesh.
7) All the Section Heads, High Court of Andhra pradesh.
B) The Director, Judicial Academy, Secunderabad,
9) The Member secretary, A.p. state Legal services Authority.
10)The Secretary, A.p. State Legal Services Committee
1l)The Advocate General, state of Andhra pradesh, High court of A.p., Vijayawada.
12)The Secretary to Governor, for the State of TelangJna and State of nnOhra pradesh,

Hyderabad.
13)The Chief Secretary to Government, Government of Andhra pradesh, Velagapudi,

Amaravathi.
14)Th-e secretary to GovL', Law (L.A & J-Home courts) Dept., Government of Andhra

Pradesh, Velagapudi, Amaravathi.

1l)IL. Chairman, Sale_s Tax Appeltate Tribunal, Visakhapatnam
19)I|. Special Judge for Trial of CBI Cases, Visakhapatnam
17)The Director of prosecutions, Vijayawada



-2-

i8)The Secretary General, Supreme Court of India, New Delhi

I tO)rhe Registrars, All lligh Courts in India

I ZO)ffre Relistrar, Incoml Tax Appellate Tribunal, Visakhapatnam

: zrjrh. Refiisffar, A,P, Lokayukta, Llyderabad'

, 2Z)The Relistrar, A.P, State Consumer Redressal Forum, Vijayawada

, Zfifne Seiretary, Bar Council of Andhra Pradesh, Vijayawada

, Z+jf6. Accountant General of Andhra Pradesh, Hyderabad.

ZS)fne Public Prosecutor, High Court of A'P', Vijayawada

,i ZO)fhe Administratot, Cou.timent Pleaderst Office, High Court of A'P', Vijayawada
I zzjTl. Administrator General & official rrustee, High court Buildings, High coutt,

Hyderabad
, 28)The commissioner of Printing and stationery Department, A'P. Government Press,

1 
' 

Mutyalampadu, Vijayawada. Pin,520 011 (For Publication in the Gazette Urgently).

Zg)ff,. piesident,-e.p. ff igh Court Advocates'Aisociation, High Court of A'P', Vijayawada

I iOlffre Secretary Advocaies'Clerks Association, High Court of A'P', Vijayawada

, f tjffre Commissioner, Information & Public Relations, Andhra Pradesh

| (with a request to publish the Notiflcation in all local dailies)

' lZ)tlre Director, All India Radio, Vijayawada, --L 
wirh a requestrormaking

, ::)fne News Director, Doordarshan Kendra, Vijayawada . I nu."..ttvannouncement

:+ifne Editors, Eenadu, Deccan Chronical, Sia-sat, Sakshi -1
, Andhra Jyothi, Vaatha, The Hindu &indian Express. F :'loio]':n':'.intheNewspaper
, 35)The Oeputy Director, puutic Relations, Andhra Pradesh seerbtariat, Velagapudi'

I f6)fhe Director, All India Radio, PWD Grounds, Vijayawada'

37)The Overseer, High Court of Andhra Pradesh'

3B)sPARE.


